FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankrupicy Board of India (Insolvency Resolution Process
Jor Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/S ANAND INFOEDGE PRIVATE LIMITED
AND

M/S MIST AVENUE PRIVATE LIMITED
AND

M/S MIST DIRECT SALES PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor

Consolidated CIRP of

1.

Anand Infoedge Private Limited
Mist Avenue Private Limited
Mist Direct Sales Private Limited

[ S

Date of incorporation of comporate debtor

2,
KR
1

3.

Anand Infocdge Private Limited-27.09.2007

Mist Avenue Private Limited-12.10.2012

Mist Direct Sales Private Limited -04.06.2013

3. | Authonty under which corporate debtor
is incorporated/ registered

Registrar of Companies, NCT of Delhi (RoC-Delhi)

4. | Corporate Identity No. / Limited
Liability Identification No. of corporate

Anand Infoedge Private Limited
U72300DL2007PTC168769

debtor
2. Mist Avenue Private Limited
U70200DL2012PTC243560
3. Mist Direct Sales Private Limited
U70100DL2013PTC253541
S. | Address of the registered office and | 1. Anand Infoedge Private Limited
principal office (if any) of corporate Regd. Office: JAOY11, Plot No. 10 DLF
debtor Tower-A, Jasola-110025, South Delhi, India
2. Mist Avenue Private Limited
Regd. Office: 28, Raja Garden, New Delhi-
110015, India
3. Mist Direct Sales Private Limited

Regd. Office: 1A, Kanchanjunga Building, 18,
Barakhamba Road, Central Delhi, New Delhi-
110001




6. | Insolvency commencement date in | 19.07.2024 (Mr. Sudhir Kumar Agrawal has been |
respect of corporate debtor appointed as the Interim Resolution Professional vide
Order dated 19.08.2026 (Order received on
21.08.2026) passed by the Hon’ble National
Company Law Tribunal, New Delhi Bench at New
- Delhi)
7. | Estimated date of closure of insolvency |15.02.2027
resolution process
8. | Name and registration number of the | Mr. Sudhir Kumar Agarwal
insolvency professional acting as interim | Reg: No. IBBI/IPA-001/IP-P00195/2017-18/10374
resolution professional AFA Valid up to: 30.06.2027
9. | Address and e-mail of the interim | Address: 415 Naurang, House, 21, Kasturba G.K.
resolution professional, as registered | Marg, New Delhi -,110001
with the Board Email ID: ska003@gmail.com
(this Email id is not to be used for submitting
claims)
10. | Address and e-mail to be used for | Address: 415 Naurang, House, 21, Kasturba Gandhi.
correspondence  with  the  interim | Marg, New Delhi -,110001
resolution professional Email ID: cirp.anandinfoedge@gmail.com
11. | Last date for submission of claims 02.09.2026
12. | Classes of creditors, if any, under clause | Allottees under Real Estate Projects
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | i. Mr. Alok Chandra Singh
identified to act as Authorized IBBI Reg. No: IBBI/IPA-002/1P- N00381/2017-
Representative of creditors in a class 2018/11124
Address: 607, Express Apartment, Sector 4,
Vaishali, Ghaziabad-201010, Uttar Pradesh
Email ID: alok.alokchandra.com
ji. Mr. Aishwarya Mohan Gahrana
IBBI Reg. No: IBBI/IPA-002/IP-N00135/2017-
2018/10351
Address :4, Birbal Marg, 2* Floor, Jangpura
Extension, New Delhi-110014, NCT of Delhi
Email ID: aishwaryam_gahrana@yahoo.com;
iii. Mr. Chandan Bhatia
IBBI Reg. No. IBBI/IPA-001/1P-P-02320/2021-
2022/13614
Address: House No. 1127, Sector-28,
Faridabad-121008, Haryana
Email ID: chandanbhatia.ip@gmail.com J
L XUMARN
14. | (a) Relevant Forms > I 4\21) Web link: http://www.ibbi.gov.in/home/downloads
v
Physical Address: 415 Naurang, House, 21, Kasturba




(b) Details of authorized representatives | Gandhi Marg, New Delhi -,110001
are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/S ANAND INFOEDGE
PRIVATE LIMITED AND M/S MIST AVENUE PRIVATE LIMITED AND M/S MIST DIRECT
SALES PRIVATE LIMITED on 19.07.2024. The creditors of M/S ANAND INFOEDGE PRIVATE
LIMITED AND M/S MIST AVENUE PRIVATE LIMITED AND M/S MIST DIRECT SALES
PRIVATE LIMITED are hereby called upon to submit their claims with proof on or before 02.09.2026
to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall in_dicatc its choice of
authorized representative from among the three insolvency professionals listed agau.mt entry No.13 to
act as authorized representative of the class, i.e., Allottee under Real Estate Project(s) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

AW

> No.
1P Regn.
Sudhir Kumar Agarwal {(}? \RBIAT MNP
IP Registration Number: IBBI/IPA-001/ IP-P00195/ 2017-2018/ 10374 *( oF 7

Date: 26.08.2026
Place: New Delhi

Note: This public announcement is made in pursuance of the Order dated—19:08.2026 of the Hon’ble
National Company Law Tribunal whereby appointment of Mr. Narendra Kumar Sharma, IRP was held to be
void- ab- initio and was, therefore, cancelled and the newly appointed IRP is required to follow all the
directions passed in the order dated 19.07.2024.
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Catg-DLI-MUD-GMU-128-25-1 i
Uchana Catg-DLI-UCA-GMU-110-25-1 FORM A
PUBLIC ANNOUNCEMENT

e : Calg-DLI-PRTP—GMU-'l 86:25-1 = (Under Regulation 6 of the Insolvency and Bankruptcy Board of India

Daya Basti Catg-DLI-DBSISM!}“O—ZSJ Specil (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Dethi Azadpur Catg-DLl.DAZSMU-122-25-1 Minor FOR THE ATTENTION OF THE CREDITORS OF

Palwal Catg~DLl-PWL$MU-166-25-1 Unit M/S ANAND INFOEDGE PRIVATE LIMITED
|
E:""“"’“ Calg DLITKDS X SMU) AND
§— : Rp-117:25:1 _(____—— M/S MIST AVENUE PRIVATE LIMITED
nplete details of hitps:/fireps.go E-Auction
i Lassing) M/S MIST DIRECT SALES PRI\!ATB LIMITED
ticipate in the e-auctions conducted through E-Auction Leasing module of RELEVANT PARTICULARS
atory requirements before they can subril ther bids: 1. Name of corporata debtor Consolidated CIRP of
Auction Leasing module ~Active |REPS UserAccount for E-Auction Leasing 1. Anand Infoedge Private Limited
2, Mist Avenue Private Limited
tration Fee; Current Account in State Bank of India; Integration of SBI Bank 3, Mist Direct Sales Private Limited
2, Datedimmmlondwmledebhr 1MMML&IIM21W
. f Urrlbd-!_‘l.lm

of Tumover Details.
has been introduced now for E-Auction

'e used by the bidders asan alemative toLien Marking Mechanism.

sh between Lien Marking Mechanism (if activated) and VAN mechanism at

VAN mechanism does notrequire the bidder to have a

kof India. The users are free to transfer money from any oftheir existing bank
/AN account, which enables them to participate in |REPS E-Auctions.

» IREPS account for any module of IREPS can submit their online request for

\ew Vendors / Contractors (E-Tender | E-Auction Leasing) link on IREPS

 Lien Marking of Funds: Updation

s Office Commercial Branch, State Entry
Email: cataring.delhidivision@gmail.com.

Divisional Railway Manager"
Road New Delhi — 110055,
Tel: 01123743084

2045/2026

) & SMU/2026 Date: 24.08.2026
SERVING CUSTOMERS WITH A SMILE

NCE CORPORATION LTD. -
22002

I Institotional Area, Gurugram, Haryana-1
}Securitizationand <tion of Financial Assats‘and Enforcemenit of Secufity Interest
B(5) read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter

i { Bormrower(s), Co Borrower(s) and Guarantor(s) or their

in general andin pamcularlome ,
llrnmovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited

TMMOVABLE PROPERTY

 Sector 44 Gurugram Haryana - 122002, wil
to the Secured Creditor from the borrow

'7ealization of the amount due
the place mentioned below.
in Date and Type of Possession Reserve Price Date and Time of
nt! physical P Jon 04-07-2026 Rs. 10,65,000 Inspection of the property
(Rupees Ten Lakh 28.00-2026 (Inspection -

a5 on 13-APR-2026 And Rs. Slxtv-ﬁvg ':'h)ousand Time 10:00 AM to 05:00 PM
909706/~ (Rupees Nine Lakh Nine | Only __1 EMD Deposition Last
Thouéar(\d s;’e:‘;\ Hundred Six [EamestMoney Deposit (EWD)) * __ pate 29-09-2026
Only) with further interest and | Rs.1,06,500 (Rupees One [ pate & Time of Auction
charges. Lakh Six Thousand Five | 30-09-2026 (Auction
undred Only) Time 10:00 AM to 5:00 PM)

59 Scheme Jeen Mata Nagar 3Rd Village Rampura
West — Plot No. 104 North- Plot No. 58

ot : Al Piece And Parcel Of Plot No
,Adm. Area-100 Sq. Yrd. BOUNDARY:-East - Road

r, P. no. 277 (East), Tagore Nagar, next to

pNo.67B & 68, First and Second Flool
r Finance Corporation Limited.
10288810) Is Revoked. |
diashelter.in

Jemand draftyRTGS/NEFT in favour of India Shelte
Dated 5-aug-2026 Of Saro| Kanwar Wio Jagdish singh {ap-
Auction Sale Notice or refer our website https:/ Jwww.in

orized Officer, Mr. Ravi Kumar (9829001102)
FINANCE CORPORATION LTD

FOR INDIA SHELTER

SLOBAL HOUSING FINANCE LIMITED

ste Office ;- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lover Parel, Mumbai-400013
| Global Housing Finance Limited 98, 2nd Floor, Pusa Road, New Delhi - 110060

F BY INVITING TENDERS FROM PUBLIC .
Authorized Officer of Capri Global Housing Finance

t Mortgaged Property, by the
nstruction of Financlal Assets and Enforcement of Security Interest Act, 2002

xpression of interestloffer is invited from the public, offer can be given from any
indinside the secured asset, after checking the inventory of movable article whichis
vable article in person. The Movable article, is in the physical possession of the
: IS & AS IS WHAT IS & Whatever There is” Basls, particulars of which are given

 Demand Notice Date ,
Gl end Amots _|Rs.10,000/- vable items:
08-09-2025 ( Rupees Ten House Hold ltems
Rs.22,60,209/- (Rupees Thousand Only) __F s

s | Twenty Two Lacs Sixty D
gl'ln?;)sand Two Hundred Nine [pq 4,000/- (Rupees
One Thousand Only)
als present for Inspection
W ~eetind Eloor in Tower No. 05

4-09-2026 Between
11PMto2PM

TAuthorfty under which corporale deblor Regisrar of Campenies, NCT of e
is incorporated/ registered RoC-Delhi

Corporate Identity No. / Limited Liability 1. Anand Infoedge Private Limited

"l Identification No. of corporate debtor U723000L2007PT! 168769

2: Mist Avenue Private Limited
U70200DL.201 2PTC243560

3, Mist Direct Sales Private Limited
U70100DL2013PTC253541

te Limited

S

Address of the registered office and|1.Anand Infoedge mPIdNo L
rincipal office (if any) of rate |Regd. Offics: JAOI11, :
e (o). o cPrp0 Tm-A.Jas'oIa'-ﬂMiS,_s«lﬂlDoMMa

N
FJ

de
o Z.MistAvethnvateLimued
Rpgd.oﬁu:zs.ﬂtliemmbolhl-
110015, India
. |3,Mist Direct Sales Private Limited
~  [Reag offca:IAY Buiing, 16,
# * |BarakhambaRoad, Delbi, New Delhi-
110001

SALE NOTICE FOR SALE OF (g

Insolvency commencement date in 19.07.2024.(Mr. Sudhir Kuma{AgﬁWd has _

6.
respectofoorpotaladeblor been- appointed s the. Interim Resolution
N ; - . |Professional vide Qder dated 19.08.2026
P 2 s £ (o:de;reéeived_mmmmpawby
‘ * |ihe Hon'ble National Compary Law Tribunal,
NewDeithendiéfNewDelhi)
7.| Estimated date of closure of insolvency | 15.02.2027
resolution process

of which has been taken by the Authorized Officer of the Secured Creditor having its | .
ill be sold on “As is Whereiis”, ‘Asis Whatis" and |*
ers, co borrowers and

Name and registration number of the Mr. Sudhir Kumar Agarwal
-|insolvency professional acting as |Reg: No. [BBIPA-0011P-P00195/
2017-18/10374

interimresolution professional
AFA Valid up to: 30.06.2027

o

110,/ Address and e-mail to be used for

£l
11.| Last date for submission of claims

Notice is hereby given that the Hon'ble

|Address and e-mail of the interim Address: 415 Naurang, House, 21,
Kasturba Gandhi Marg, New Defhi -,110001

resolution professional, as registered .
with the Board ; Email ID; ska003@gmail.com

(this Email id s notto be used for
submitting claims)
Address: 415 Naurang, House, 21, Kasturba
Gandhi. Marg, New Delhi-,110001

correspondence with the interim
resolution professional Email |D: drp.anandhfoedge@m'ﬂil.m
02.09.2026

w

Classes of creditors, if any, under [allottees under Real Estate Projects
clause (b), of sub-section (6A) of
section 21, ascertained by the interim
o resolution professional
13.|Names of Insolvency Professionals 1. Mr. Alok Chandra Singh
identified to act as Authorised| IBBI Reg. No: 1BBI/IPA-002/IP-
Representative of creditorsina dass | N0038112017-2018/11124

Address: 607, Express Apartment, Sector
4, Vaishali, Ghaziabad-201010, Uttar

Pradesh :
Email ID: alok.alokchandra.com

ii. Mr, Aishwarya Mohan Gahrana
IBBI Reg. No: IBBI/IPA-002/IP-
N00135/2017-2018/10351

Address :4, Birbal Marg, 2nd Floor,
Jangpura Extension, New Delh-110014, '
NCT of Delhi

Email ID: aishwaryam_gahrana@yahoo.com;

{ii. Mr. Chandan Bhatia

|BBI Reg. No. |BBI/IPA-004/IP-P-
02320/2021-2022/13614

Address: HouseNo. 1127, Sector-28,

Faridabad-121008, Haryana

Email ID: chandanbhatia.ip@gmail.com

E Web link: Ditp:/wwwibbigov.nvhomeldownloads

rﬁ? (a)Relevant Forms and
(b)Details of authorized
representatives are available at:
National Company Law Tribunal has ordered the
resolution process of the M/S ANAND INFOEDGE
RIVATE LIMITED AND M/S MIST DIRECT
of MIS ANAND INFOEDGE PRIVATE
D MIS MIST DIRECT SALES

hysical Address: 415 Naurang, House, 21, Kasturba
andhi Marg, New Delhi -,110001

commencament of a corporate insolvency
PRIVATE LIMITED AND M/S MIST AVENUE P
SALES PRIVATE LIMITED on 19.07.2024. The creditors
LIMITED AND M/S MIST AVENUE PRIVATE LIMITED AN
PRIVATE LIMITED are_hereby calied upon to submit their claims with proof on ar before
02.09.2026 lo the interim resolution professional at the address mentionedagainst entry No. 10.

Thi financial creditors shall submit their claims with proaf by electronic meens only. Al ather

creditors may submit the claims with proofin person, by postor by electronic means.
A financial craditor belonging to a class, as listed against the entry Na. 12, shall Indicate its choﬂ
o Tham oy B el L aning) an)
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